Recovery from global recession
323, SHRIRAJMKUMAR DHOOT Wil the Minister of FINANCE be pleased to state:

(a) whether it is a fact that Chinese system of financial management has withstood the adverse
impact of global recession and slow down;

(b) if go, the details thereof;
(o) whether Government will take some cues fram the Chinese experience; and
(d) the steps proposed to be taken for early recovery on fast track?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENAY: (a)
to (d) The global financial crisis has affected all economies including China and India. As per the
latest World Bank Global Development Finance Report 2009, the glokal economic growth rate
declined fram 3.8 per cent in 2007 to 1.9 per cent in 2008. In the case of China, the growth rate
declined to 2.0 per cent in 2008 from 13.0 per cent in 2007. The report also projects that the
economic growth in developing economies in 2009 wolld slow down to 1.2 per cent amid a negative
growth of 2.9 per cent in global output. China with expected growth rate of 6.5 per cent and India
with 5.9 per cent remain the twa main economies sustaining the developing countries growth in 2009,
The report further forecasts 7.5 per cent growth far China and a higher 8.1 per cent for India for 2010.

The effect of global economic recession has, therefore, been minimal on the Indian econamy ws-
a-vis most other countries. An unimpaired financial system, large domestic market and fiscal and
monetary stimulus packages have been resporgible for the resilience exhibited by the Indian
economy against the adverse impact of global economic slowdown .

Income Tax ceiling on home loan intsrest payments
324. SHRI SUBHASH PRASAD YADAV : Will the Minister of FINANCE be pleased to state:

(a) whether Governmert proposes to increase the income tax ceiling on home loan interest
payments from the present ceiling;

(b) if =0, the details thereof;

(c) whether there has been any demand from the Ministry of Urban Development in this regard;
(d) if =0, the details thereof; and

(e) the reaction of Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI 5.3, PALANIMANICKAM): (&)
Mo Sir.

() Nil.
(c) YesSir.

(d) It has been requested that the deduction on account of interest payment available under
section 24 of the Income-tax Act should be increased to the extent of full interest paidin housing loan
taken, for all categories of assesses, at least in regpect of ane house.

82



(g) The celling of Re. 1.5 lac is applicable anly in case of self oocupied property. This cailing of
Rs. 1.5 lac in the case of self accupied property is adequate and no upward revision is required to be
made. However, in the case of rented property, the entire interest paid on home loan is already
allowed az a8 deduction. Therefare, there ig no case far any further increase in this regard.

Nan-installation of container scanner at Chennai Port
326, SHRIA. ELAVARASAN: Wl the Minister of FINANCE be pleased to state:

(a) whether it iz a fact that ilict exports of antigues through Chennai Port are happening
frequently;

(b) whether it is also a fact that such illicit exports could not be prevented since there iz no
container scanner at the Chennal Port; and

(c) if so, the reasone far non-installation of container scanner at Chennai Part and steps to be
taken by Government to install such scanner to prevent illicit exports atleast in future ?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI 5.3, PALANIMANICKAM): (&)
Mo, Sir. llicit exports of antiques through Chennal Port are not happening frequently. Only two cases
have been noticed during the entire period of 2008-09 and one caze during 200910,

(b) No, Sir. However, cantainer scanner will be useful to identify concealed metal objects and
the antiquity nature can be ascertained only on physical verification and examination by the
Archeological Burvey of India.

(c)  Aproject is already underway to install cne fixed X-Ray Container Scanner and one Gamma
Ray Container Scanner at Chennai Port.

Per capita indsbtednsss

T326.8HRI LALIT KISHORE CHATURVEDI: Will the Minister of FINANCE be pleased to state:

(&) the status of per capita indebtedness during the lest three- decades in the country, State-

wise;

() the details of short term and long term debts and State-wise overdue balance of both the
categories out of the above;

(c) the details of amount taken from financial institutions, rural money lenders and private
sources and the status of their being overdue; and

(<) the present ratio of per capita indebtedness and per capita income of indebted people and
how much has this decreased arincreased in the last decade?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENAY: (a)
and (b) The details of per capita rural indebtedness during the last three decades in the country,
State-wige, iz given in the Statement-| ( See below).

TOnginal notice of the guestion was recerved in Hindi.
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